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the ullegations of unduly large profits
of the foreign companies and to sug-
gest measures where appropnate, to
regulate them hag been get up

Representation regarding Glaxo com-
pany in respect of its employees

9619 SHRI MOHINDER SINGH
SAYIAN WALA Will the Minister of
PETROLEUM, CHEMICALS AND
FERTILIZERS be pleased to state

(a) whether he has received reports/
representations regarding high-
handednesg of the Glaxo company in
crushing the Union activities and ter-
minating the services of the employees

without nofices, and

(b) if so, the action taken in the
matter?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM &
CHEMICALS AND FERTILIZERS
(SHR1 JANESHWAR MISHRA) (a)
Yes, Sir

(b) The allegationg were exam:ned
with reference to the reports called
for from the company Jt apears that
they are not borne out The termina-
tion of the services vf Medical Repre-
sentatives by the company 1s reported
to be in consonance with their service
conditiong and after following the pre-~
scribed procedure 1f there have been
any wiolations, the aggrieved em-
ployees could have recourse to ap-
propriate relicfs under the labour
laws,
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